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(b) if so, it. salient features and 
whether a copy of the report will be 
laid on the Table? 

The Minister of State In the Minis-
try of Home Alralrs and Minister of 
Defence Supplies In the MInistry of 
Defence (Sbrl HaW): (a) Yes, Sir. 

(b) Copies of the report have been 
placed on the tables of both Houses of 
Parliament. 

Consideration of Special Audit Report 
by 0rIIJSa P A.C. 

III'!. Sbrl BarI Vishnu ltamaUl: 
Shrl SureDdraDath DwlYetJy: 
Sbrt Hem Barna: 

Will the Mini.ter of Home Mairs 
be pleased to refer to the reply liven 
to Unstarred Question No. 1839 on the 
10th August, 1968 and .tate: 

(a) whether the PUblic Accounts 
Committee of Orissa State has SInce 
considered the Special Audit Report; 

(b) whether that Committe. ha, 
presented Its Rep6rt; 

(c) if that Committee has not yet 
presented its report when it is likely 
to do 80; 

(d) the action initiated in the 
matter in the wake of the Report of 
the PUblic Accounts Committee. 
Orissa; and 

(e) if no action lS being taken, th. 
reasons therefor? 

The Minister of State In tbe Minis-
try of Home Mairs and Minister of 
Defence Supplies In the Ministry of 
Defence (Sbrt Hathl): (a) and (b). 
The State Government have intimated 
that the Special Audit Report is still 
under the consideration of the PUblic 
Accounts Committee, Orissa. 

(c) The State Government has not 
given any indication. 

(d) and (e). Do not arise. 
1821 (AI) LSI)......ol 

Attack on UIdaral ~-... 
158. Sbrt ....... : 

Sbrt Yllllbpal Slqb: 
Sbrl Bam Sewak Ylld.,,: 
8brt HuUm ChaDd 

Kachbavlllya: 
Sbrt Bade: 

Will the Minister of Home Main 
be pleased to refer to the reply given 
to U nstarred Question No. 1118 on the 
3rd August, 1966 and .tate: 

(a) whether the investigations re-
garding the attacks made on the 
check-posts of Ukhrul sub-dlvl8lon of 
Manipur have sinee been completed; 

(b) if so, the detaill thereof; 
(c) whether any iecisiOn' regardillll 

the assistance to be rlvl!n to the II8ln 
of the kiDs of those who were wolllld-
ed or killed has since been taken; and 

(d) if so, the det.aib"'lhl!reot? 

The Minlst.,.. of State In the Ministry 
of Home Atlalrs and Minlstet- of 
Defence Supplies In the Ministry of 
Defence (Shrl HaW): (a) Yes, Sir. 

(b) All the culprits are Naga hostil-
es and information about them is not 
available as they are taking shelter in 
their hide-outs. Cases have been re-
turned undetected in final form and 
will be reopened on the availability of 
the information about the Identity of 
the accused when they are arrestl!d. 

(c) No financial assistance ia given 
to the next of kin of the Injured 
personnel. 

As already stated in reply to Un-
starred Question No. lU8 dated 3rd 
August, 1966 a Bum of Ro, 2,000 was 
given to the family o'f a deceased conS-
table from the Home Minister's DiJ-
cretionary Grant. 

(d) Does not arise. 

ObeceDe Poster 
15.. 8brt SJuoee Narayaa Du: 

Shrlmatl Savltrl Nip .. : 
Sbrl H. C. Llnp Keddy: 
Sbri TrIdlb Kamar Chaudburl: 
8hrI IIldrajit Gupta: 
8brt emanath: 
Sbrt Din .. Bhatfaehar7a: 
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Shrl D. C. sharma: 
Sbrl Yashpal SID,h: 
8hrl BlbhuU Misbra: 
8hrl K. N. Ttwary: 
Dr. P. 8rlDlvuan: 
8hrl ODkar La! Rerwa: 
Shrl M. L. Dwinell: 
Shrl P. C. Borooah: 
8hrl subodh JIans4a: 
Shrl Bhapat Jha Aaael: 
Shrl S. C. Samanta: 
Dr. M. M. Das: 
SihrI MaalyaapdaD: 

Will the Minister of nome MairB 
be pleased to sta~e: 

(a) whether any clue as to the 
source of obscene poster casting 
aspersions on the Prime Minister has 
been traced by the police; 

(b) if so, the result of investiga-
tions carried on by the police; and 

. (e) whether Bny person h .. been 
arrested in this connection? 

The Deputy Mlnlster In the Ministry 
of nome Aftalra (Shrl Vldya Charau 
Shukla): (a) Yes, Sir. 

(b) The caSe is still under investi-
gation. 

(c) So far two arrests haVe been 
made and another aecused for whose 
arrest a warant had been issued sur-
rendered himself to the court. 

Paw IIIIh Court, BaDehl 
160. Shrl Shree Narayan D .. : Will 

the Minister of nome Aftalrs be 
pleased to state: 

(a) whether there il any proposal 
to hold a permanent bench of the 
Patna High Court .t Ranchl; 

(b) if so, at what sta,e the proposal 
stands; and 

(c) whether the Government of 
Bihar have made a 8ulle.tion in thlI 
""gard! 

The MlDister of state ID the MlnilI-
try of nome Aftalrs and Minister .. f 
Defence SupplIes In the Ministry of 
Defenee (Sbrl HaW): (a) No, Sir. 

(b) Does not arise. 

(c) No, Sir. 

Fossil Remains around sasunla Bm., 
Bankura 

161. 8hrl Shree Narayan Daa: 
8hrl Blbhuti Mishra: 
8hrl K. N. Tlwa!'J: 
Shrl P. G. 8en: 

Will the Minister of Relucatton b. 
pleased to state: 

(a) whether it is a fact that a 
large number of fossil remains of 
animals has been found In the course 
of recent archaeological explorations 
conducted around Susunia Hills and 
the valley of Gandheswari river in 
Bankura District (West Bengal); 

(b) If 10, the preelse nature of 
these finds; and 

(c) whether it is a fact that these 
fossil specimen will throw a new 
light on the conditions of iIle region 
thousands of years ago in the Pleisto-
cene System? 

The Deputy Minister In the Minis-
try of Education (Shrl Bhakt Danhan) 
(a) Yes, Sir. 

(b) The collection contain. a good 
number of fragmentary bones and 
teeth of mammals, the animals :denti-
fied being, Buh41as palaeindicus Bas 
namadi'ous, Bas sp. Palaeolox'oden, 
MmadiC'ltS and Equus of namadicus. 

(c) The matter is under examina-
tion. 

Non-Players with Sports Teams 
IOlng Abroad 

162. Sbrl Shree Narayan Das: WUl 
the Minister of Educatlou be pleased 
to state: 

(a) whether it is a fact that the 
number of officials who accompany 
sports teams going abroad lUI Mana-
gers, non-playing captains or trainees 
i. comparatively large and aometimea 
., many as the number of players; 

(b) If 80, the realOllI therefor; Rnd 




